NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6™ FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 20.07.2022 (WEDNESDAY)

CHENNAI BENCH (VIRTUAL MODE)

02:00 PM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and Hon’ble Mr Naresh Salecha,
Member (Technical)

For Admission (Fresh Cases)

S. | Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
1. | Company Appeal Bijoy Prabhakaran Pulipra Bijoy
(AT)(Ins)/240/2022 \YJ Prabhakaran
Tahasildar & 4 Ors Pulipra
2. | Company Appeal Kotak Mahindra Bank Limited Karthik
(AT)(Ins)/241/2022 V Seshadri
K. Bharathi & 5 Ors
3. | Company Appeal Shakti Equipments Pvt Ltd Amanchi Legal
(AT)/34/2022 & 1A \ & Co
No0.394/2022 M/s Shamel Projects India Pvt Ltd
4. | Company Appeal Sunil Rallan Rishikesh
(AT)/50/2022 & \Y/
IA.N0.576,577/2022 Rachna Rallan
5. | Comp App (AT)(CH)(Ins) Sunder forging (A Partnership Harsh Garg &
No. 230/2022 & Firm) Pulkit Goyal
IA.N0.493,494,495/2022 V
Narasipur Auto components Pvt Ltd
For Admission (After notice)
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
6. | Comp App (AT) (INS) No. | Jai Jinendra Enterprises & 7 Ors Pawan Jhabakh | Kaviyanathan for
272/2022 \ Caveator
(1A No0.583/2022) C Sanjeevi & anr
7 | Comp App (AT) (INS) No. | Omkara Assets Reconstruction Pvt | S. Rama S. Chidambaram for
35/2022 Ltd Narayanan R1
(IA No. 68/2022) \
ECI Infra Towers Company P Ltd
& Anr
8. | Comp. App (AT)(CH)(Ins) | NCC Infrastructure Holdings Ltd Hema P. Giridharan
No. 284/2021 (NCCIHL) Srinivasan
\Y N.
TAQA India Power Ventures Ltd Umayaparvathi




9. | Comp App (AT)(CH)(Ins)
No. 332/2021 & IA No.
686,687,688 & 689/2021

JSW Energy Ltd
\%
Udayaraj Patwardhan & 2 Ors

Edward James

Niraj Kumar R1
Dwarakesh
Prabhakaran R2

10. | Comp App (AT)(CH)(Ins)

L.Padmanabha Chari

S.P.Muralikrish

Notice Returned on

442/2020)

Sundaresan Nagarajan RP for P Dot
G Constructions P Ltd & Anr
WITH

No. 120/2022 \% nan Respondent -
Prateek Apparels Pvt Ltd 12/05/2022
(Addressee Left)
11. | Comp App (AT)(CH) (Ins) | Dopesh Raja Sandeep Kumar | Anant Meratha R1
No. 180/2022 & IA.No. \ Mummaneni Vazra
407, 408/2022 Sadhanala Venkata Rao & lanr Laxmi R2
12. | Comp. App (AT)(CH)(Ins) | Kalyan Muppaneni Pawan Jhabakh | Y.Suryanarayana R1
N0.192/2022 & 1.A \
N0.439,440/2022. K Computers & anr
WITH
13. | Comp. App (AT)(CH)(Ins) | Kalyan Muppaneni Pawan Jhabakh | Y.Suryanarayana R1
N0.193/2022 & |.A \
No0.441,442/2022. K Computers & anr
For Hearing
S. | Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
14. | Comp. App (AT)(CH)(Ins) | M.G. Mohan Kumar & 2 Ors Poovayya & Co. | M.L. Sharma
No. 294/2021 (IA No. 626 | V
& 627/2021) American Road Technologies &
Solutions P Ltd
15. | Comp. App. (AT)(CH)(Ins) | Suspended Management of Apex K.Gowtham Anant Merathia R1
No. 158/2022 and Meadows Pvt Ltd Kumar Change | Nithin Chowdary
I.A.N0.367, 368 & 369 of V of Vakalat Pavuluri R2
2022 Baisetty Ajay Kumar & Anr
WITH
16. | Comp. App. (AT)(CH)(Ins) | Suspended Management of Apex K.Gowtham Anant Merathia R1
No. 170/2022 and Meadows Pvt Ltd Kumar Change | Nithin Chowdary
I.LA.N0.391 & 392 0f 2022 |V of Vakalat Pavuluri R2
Baisetty Ajay Kumar & Anr
17. | Comp App M.S.Muralidaran and Arr Mr. K. Gaurav R1 Sriram S, PCS For
(AT)(CH)No.10/ 2021 \Y Kumar, PCS R.3,4,5&11,P.
Technology Frontiers India Pvt Ltd | Mr. Alpa Jain, Giridharan R.6, 7 & 10
PCS Gauri Rasgotra, R.8
Dhanisha Giri, For
Ranghasayee, R.9 .
Kumarpal Chopra
18. | TA No. 30/2021 (Comp Vipraz Adz Madhusmita Anannya R2
App (AT) (Ins) No V Bora Ragini Gupta

Ravi Rajagopalan R1




19. | TA No. 31/2021 (Comp B. Aklhilandeswari Madhusmita Anannya R2
App (AT) (Ins) No \Y Bora Ragini Gupta
443/2020) Sundaresan Nagarajan RP for P Dot Ravi Rajagopalan R1
G Constructions P Ltd & Anr
WITH
20. | TA No. 32/2021 (Comp S. Rani Madhusmita Anannya R2
App (AT) (Ins) No VvV Bora Ragini Gupta
444/2020) Sundaresan Nagarajan RP for P Dot Ravi Rajagopalan R1
G Constructions P Ltd & Anr
WITH
21. | TA No. 33/2021 (Comp Krishnamoorthy R & Anr Madhusmita Anannya R2
App (AT) (Ins) No \YJ Bora Ragini Gupta
445/2020) Sundaresan Nagarajan RP for P Dot Ravi Rajagopalan R1
G Constructions P Ltd & 6 Ors
WITH
22. | TA No. 34/2021 (Comp Sai Trading and Interiors Madhusmita Anannya R2
App (AT) (Ins) No \Y/ Bora Ragini Gupta
454/2020) Sundaresan Nagarajan RP for P Dot Ravi Rajagopalan R1
G Constructions P Ltd & Anr
WITH
23. | TA No. 35/2021 (Comp Themes Adz Madhusmita Anannya R2
App (AT) (Ins) No V Bora Ragini Gupta
455/2020) Sundaresan Nagarajan RP for P Dot Ravi Rajagopalan R1
G Constructions P Ltd & Anr
WITH
24. | TA No. 36/2021 (Comp G. Balaji Madhusmita Anannya R2
App (AT) (Ins) No \Y Bora Ragini Gupta
457/2020) Sundaresan Nagarajan RP for P Dot Ravi Rajagopalan R1
G Constructions P Ltd & 80rs
WITH
25. | TA No. 37/2021 (Comp Sai Enterprises Madhusmita Anannya R2
App (AT) (Ins) No \Y Bora Ragini Gupta
470/2020) Sundaresan Nagarajan RP for P Dot Ravi Rajagopalan R1
G Constructions P Ltd & Anr
WITH
26. | TA No. 50/2021 (Comp Innova Home Buyers Neyveli Shabnam Banu | Ayush Gupta
App (AT) (Ins) No Association Sushil Sarayu Praveen R — R1
215/2020) Vv Anannya — R2
P Dot G Construction P Ltd & 3 Kinshuk Chaterjee R3
Ors Sumit Roy R4
27. | TA. No. 135/2021, Comp. Dr. Ravi Shankar Vedam T.K. Bhaskar, Ms. Madhumita Bora
App (AT)(Ins) 803/2019 Vs Srinath Sridevan | for R1
Udhyaman Investments Pvt. Ltd & | K. Harishankar | D. Srinivasan, K.
13 Ors. Moorthy

K. Vasudevan for R2
& R3




Prithu Garg, Abai
Pratap Singh,
Siddharth Mehta R4 to
R8

B. Karunakaran, Md
Tabish Zia and
Anirudha. J R9
Vasudevan for RP
Vineet Ranjan R11
Yashraj Singh Deora,
Shyam Agarwal and
Sonal Mashankar R13

WITH G. Ananda Selvam
R14
28. | TA N0.134/2021 (Comp Dr. Ravi Shankar Vedam T.K. Bhaskar, D. Srinivasan
App) (AT) (Ins)No. Vs. Srinath Sridevan | K. Moorthy
653/2019) Tiffins Barytes Asbestos and Paints | K. Harishankar | S.R. Sundar &
Ltd & Anr Neeha Nagpal P. Stella Mary R2
Ms. Pooja Dhar for
(IA.No0.254 of 2022 Seeking Stay) Applicant Intervenor

Copy to:

By the order of Hon’ble Member (J)
1. Notice Board
2. Website: www.nclat.nic.in (Chennai Bench)

For Assistance,
1.Dy.Registrar - PH No. : 044-2888 0500

2.Court Officer - PH No. : 044-2888 0450

3.For VC Link - nclatchennai@gmail.com


http://www.nclat.nic.in/

